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186 

Kollipara Naga Rajesh v. State of A.P., (B. Krishna Mohan, J.), 2026 SCC OnLine AP 191 
Munchester v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP 

193 
Pindiboyina Karthik v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 

188 
Sandeep Rama Sankar Upadhyaya Sandeep Beraram v. State of A.P., (Dr Venkata Jyothirmai 

Pratapa, J.), 2026 SCC OnLine AP 187 
Tanala Satyanarayana v. Tanala Rama Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC 

OnLine AP 189 
  
Bombay High Court   [6] 

Aditya Birla Housing Finance Ltd. v. Axis Bank Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine 
Bom 229 

Ashok Janrao v. State of Maharashtra, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, J.), 2026 
SCC OnLine Bom 232 

Avinash Anant Jadhav v. State of Maharashtra, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, 
J.), 2026 SCC OnLine Bom 234 

K & M Sheltors (P) Ltd. v. Municipal Corpn. of Greater Mumbai, (Shree Chandrashekhar, C.J. and 
Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 231 

Sameer Shirish Gandhi v. State Election Commission, (Shree Chandrashekhar, C.J. and Gautam A. 
Ankhad, J.), 2026 SCC OnLine Bom 233 

Yusuf Khan v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2026 SCC OnLine 
Bom 230 

  
Calcutta High Court   [22] 

Abdul Chiddik Mistry v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 462 
Bijoy Kumar Bhunia v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 464 
Board of Major Port Authority v. Marinecraft Engineers (P) Ltd., (Debangsu Basak and Md. 

Shabbar Rashidi, JJ.), 2026 SCC OnLine Cal 446 
Cholamandalam MS General Insurance Co. Ltd. v. Pinki Garai, (Biswaroop Chowdhury, J.), 2026 

SCC OnLine Cal 452 
Foodimentary India Ltd. v. Raghunath Exports (P) Ltd., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 

455 
Hena Naskar v. Sanjib Safui, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026 

SCC OnLine Cal 454 
Indian Railway Thikadar Mazdoor Congress v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC 

OnLine Cal 463 
Jaydeep Maji v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 460 
Kalpataru Agroforest Enterprises (P) Ltd. v. SBI, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 456 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003115763


 - 6 - 

© EBC Publishing Pvt Ltd 

Kanak Barick v. Janmanjaya Pandey, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, 
JJ.), 2026 SCC OnLine Cal 453 

L & T Finance Ltd. v. Nitesh Kumar Dua, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 449 
L & T Finance Ltd. v. Sai Tex Tools, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 447 
L & T Finance Ltd. v. Salasar Enterprises, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 448 
MECON Ltd. v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 467 
Mohd. Siraj Ali v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 466 
Mohd. Wasim v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 459 
Panchkoti Commercial (P) Ltd. v. Srei Equipment Finance Ltd., (Shampa Sarkar, J.), 2026 SCC 

OnLine Cal 450 
Sannistha Banerjee v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 461 
Satarupa Ghosh v. Baidyabati Municipality, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 465 
SRG Earth Resources (P) Ltd. v. Basu's Industrial Oil & Chemical, (Arindam Mukherjee, J.), 2026 

SCC OnLine Cal 457 
Sudam Bhowmik v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 451 
Sumon Ghosh v. Union of India, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 458 

  
Delhi High Court   [11] 

Adil v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 219 
Alauddin v. State, (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 221 
Kajal v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 220 
Kawaljit Kaur v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 228 
Maruti Traders v. Itron India (P) Ltd., (V. Kameswar Rao and Vinod Kumar, JJ.), 2026 SCC OnLine 

Del 224 
OP Singh v. Registrar, Delhi Skill & Entrepreneurship University, (Prateek Jalan, J.), 2025 SCC 
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